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bodia Mills Ltd. Further action will be 
taken on receipt ofthe report of the Officer's 
Group. 

ExPoRT OF OIL CAKES 

3514. SHRI DHIRESWAR KALITA: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether it is a fact that the oil cake 
exporters have complained of non-availablity 
of shipping space and heavy freights for the 
exports; 

(b) if so, the steps taken to help the expor-
ters in this respect; and 

(c) the total quantity of oil cakes exported 
in the last three years ; and the value of 
tberefof1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) No, Sir. 

(b) Does not arise. 
(c) 

Year Qty. Value 

(in '000' (inRs. 
tonnes) Iakhs) 

1964-65 1,246 3,924 
196~6 828 3,464 
196~7 821 4,689 

REvISION OF Plua OF PAP£R 

3525. SHRI DHIRESWAR KALITA: 
Will the Minister of INDUSTRIAL DE-
VELOPMENT AND COMPANY AF-
PAIRS be pleased to state: 

(a) whether the Indian Paper MiUs' Asso-
ciation has demanded an upward revision in 
die price of paper; and 

(b) if so, Government's reaction thereto? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) 

(a) Yes, Sir. 
(b) The matter is being reviewed. 

I'uNISHMENT TO JtAlLWAY OnlCEItS FOIl 
ACCIDENTS 

3526. SHRI RABI RAY : Will the 
Minister of RAILWAYS be pleased to state 
tbe number of accidents in which the Rail-
way Gazetted Officers have been held res-
ponsible and punished during the period 
1965 to 1967 ? 

THEMINISTER OFRAILWAYS(SHRI 
C. M. POONACHA): During the period 
1-1-1965 to 31-10-1967, there were 3 train 
accidents in which gazetted officers were 
held responsible. In one case disciplinary 
action has been taken and in the remaining 
two disciplinary action is in progress. 
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